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Tnbunal in; the ‘above mentioned case’is forwarded herethh for necessary action.
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‘Shri Subodh Khka Kathar, counsel for the applicant.
The learped counsel for the applicant seeks

l,gg;t file a fresh petition in the appropriate forum,
.f’:’-:",l’ Permission is granted. 'I‘he OA is dismissed as

:‘{" withdraw with a liberty to the applicant to approach
dithe appropriate forum and 1£f g0 advised,
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